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fRHrae UeY WReR

GENERAL ADMINISTRATION DEPARTMENT
(SECTION-A)

NOTIFICATION
Shimla-2, the 18th October, 2024

No. GAD-A(F)10-7/2023.—The Governor, Himachal Pradesh is pleased to order that the
holidays as listed in Annexure-I, will be observed as “Gazetted Holiday” during the Calendar
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Year 2025, in the State of Himachal Pradesh.

2. In addition to the holidays mentioned in Annexure-1, all Government employees
will be authorized to avail two 'Restricted Holidays' out of those mentioned in ~ Annexure-III.

3. Holidays listed in Annexure-II are declared ‘Gazetted Holidays’ for women
employees working in all Government Offices/ Boards/ Corporations/ Educational Institutions in
H.P. These will also be holidays for women employees within the meaning of Section 25 of
Negotiable Instruments Act, 1881 and also to daily wage women employees.

4. (i) The Deputy Commissioners in the State are authorized to declare two local
holidays within their jurisdiction during the Year 2025 in connection with celebration of important
fairs and festivals in the respective District/ Area.

(i) However, for the offices situated within the Municipal limits of Shimla, two
local holidays will be declared by the State Government after receiving proposal in this regard from
the Deputy Commissioner, Shimla and for the rest of the areas of District Shimla, two local
holidays will be declared/decided by the Deputy Commissioner, Shimla as per past practice. For the
Offices of H.P. Government situated at Delhi, two local holidays will be declared by the State

Government after receiving proposal from Pr. Resident Commissioner, H.P., New Delhi.

5.

The holidays listed in Annexure-IV are also declared as ‘Gazetted Holidays’
within the meaning of Section 25 of Negotiable Instruments Act, 1881.

By order,

Sd/-
Pr. Secretary (GAD)

ANNEXURE-I
Gazetted Holidays for the Year-2025
S1.No. Holiday Date Saka Date Day of
week
1946 Saka Era
1. Statehood Day 25" January, 2025 Magha 05 Saturday
2. Republic Day 26" ] anuary, 2025 Magha 06 Sunday
3. Guru Ravidas’s Birthday 12" February, 2025 Magha 23 Wednesday
4. Maha Shivratri 26" February, 2025 Phalguna 07 | Wednesday
5. Holi 14™ March, 2025 Phalguna 23 | Friday
1947 Saka Era
6. Id-ul-Fitr 31% March, 2025 Chaitra 10 Monday
7. Ram Navmi 06™ April, 2025 Chaitra 16 Sunday
8. Dr. B. R.  Ambedkar’s | 14™ April, 2025 Chaitra 24 Monday
Birthday
9. Himachal Day 15™ April, 2025 Chaitra 25 Tuesday
10. Good Friday 18™ April, 2025 Chaitra 28 Friday
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11. Bhagvan Shree Parshuram | 29™ April, 2025 Vaisakha 8 Tuesday
Jayanti

12. Budha Purnima 12" May, 2025 Vaisakha 22 | Monday

13. Maharana Pratap Jayanti 29" May, 2025 Jyaishtha 8 Thursday

14. Id-ul-Zuha (Bakrid) 7" June, 2025 Jyaishtha 17 | Saturday

15. Sant Guru Kabir Jayanti 11™ June, 2025 Jyaishtha 21 | Wednesday
(Prakat Diwas)

16. Muharram 06" July, 2025 Ashadha 15 | Sunday

17. Independence Day 15" August, 2025 Sravana 24 Friday

18. Janmashtami 16" August, 2025 Sravana 25 Saturday

19. Mahatma Gandhi’s 02" October, 2025 Asvina 10 Thursday
Birthday

20. Dussehra 02" October, 2025 Asvina 10 Thursday

21. Maharishi Valmiki's 07™ October, 2025 Asvina 15 Tuesday
Birthday

22, Diwali (Deepavali) 20" October, 2025 Asvina 28 Monday

23. Guru Nanak’s Birthday 05" November, 2025 | Kartika 14 Wednesday

24. Christmas Day 25" December, 2025 | Pausha 04 Thursday

ANNEXURE-II

Gazetted Holidays for the Year-2025 for women employees working in all Government
Offices/Boards/Corporations/Educational Institutions in H.P. These will also be holidays for
women employees under Section 25 of Negotiable Instruments Act, 1881 and also to daily waged
women employees.

SI. Holiday Date Saka Date Day of
No. week
1947 Saka Era
1. | Raksha Bandhan | 09™ August, 2025 Sravana 18 Saturday
2. | Karva Chauth 10" October, 2025 Asvina 18 Friday
3. | Bhai Dyj 23" October, 2025 Kartika 01 Thursday
ANNEXURE-III
Restricted Holidays for the Year-2025
S1.No. Holiday Date Saka Date Day of
week
1946 Saka Era
1. New Year’s Day 1* January, 2025 Pausha 11 Wednesday
2. Makar Sankranti 14" January, 2025 Pausha 24 Tuesday
3. Basant Panchami/Sri | 02" February, 2025 | Magha 13 Sunday
Panchami
4. Birthday of Swami | 23" February, 2025 Phalguna 04 Sunday
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| Dayananda Saraswati | | |
1947 Saka Era
5. Vaisakhi/Vishu 13™ April, 2025 Chaitra 23 Sunday
6. Easter Sunday 20" April, 2025 Chaitra 30 Sunday
7. Guru Rabindranath’s | 09" May, 2025 Vaisakha 19 Friday
Birthday
8. Ganesh  Chaturthi/ | 27™ August, 2025 Bhadra 05 Wednesday
Vinayaka Chaturthi
9. Dussehra 30™ September, 2025 | Asvina 08 Tuesday
(Mahashtami)
10. | Govardhan Puja 22™ October, 2025 Asvina 30 Wednesday
11. | Guru Teg Bahadur’s | 24™ November, 2025 | Agrahayana 03 Monday
Martyrdom Day
12. | Christmas Eve 24™ December, 2025 | Pausha 03 Wednesday
ANNEXURE-IV
Gazetted Holidays for the Year-2025 under Negotiable Instruments Act, 1881
SL.No. Holiday Date Saka Date Day
of week
1946 Saka Era
1. | Republic Day 26" January, 2025 Magha 06 Sunday
2 Guru Ravi Das’s | 12" February, 2025 Magha 23 Wednesday
Birthday
3. | Maha Shivratri 26" February, 2025 Phalguna 07 | Wednesday
4. | Holi 14™ March, 2025 Phalguna 23 | Friday
1947 Saka Era
5. | Himachal Day 15™ April, 2025 Chaitra 25 Tuesday
6. | Bhagvan Sh. Parshuram | 29" April, 2025 Vaisakha 8 Tuesday
Jayanti
7. | Bhudh Purnima 12" May, 2025 Vaisakha 22 | Monday
Maharana Pratap Jayanti | 29" May, 2025 Jyaishtha 8 Thursday
.| Id-ul-Zuha (Bakrid) 7™ June, 2025 Jyaishtha 17 | Saturday
10. | Sant Guru Kabir Jayanti | 1 1™ June, 2025 Jyaishtha 21 | Wednesday
11. | Independence Day 15™ August, 2025 Sravana 24 Friday
12. | Mahatma Gandhi’s 2" October, 2025 Asvina 10 Thursday
Birthday
13. | Maharishi Valmiki’s 07™ October, 2025 Asvina 15 Tuesday
Birthday
14. | Diwali (Deepavali) 20"™ October, 2025 Asvina 28 Monday
15. | Guru Nanak’s Birthday 05™ November, 2025 | Kartika 14 Wednesday
16. | Christmas Day 25" December, 2025 Pausha 04 Thursday
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faT &1 ugfcr sraerer faam S e T | Haar R Fged Afgen dHarl 99 dar &
SR, THUTd B S |ied WU BRIF &1 G2 ¥, TS fafdbedr JfEerl grRr
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IR / RFT YAT-U DI IR HRAT BT |

6. WAl & MR W FYad Afdd fSa- Tl & IH R 9 ay BT dridia o
IR foram BN, AETHAT B MR W WIMRY 8g U BRI /ERM, W@ W
TR STeIRY UR - QTufard =

7. MG Wl Bl IOURA WA HHART B qeM W, Rfbear 9 gRT &R
SRISUT ARBRT HHAR Bl A H PRI Fafbar Af¥erRl gR1 SR, 37T
SR AT U3 YR BT BT | S Afger argiefdl &l <zm #, g yRADBeH
WY © Pl I BrIfad I dlel Ul b [9%g Fgad fhar S g 8k Al
I YR @ Safd Bl WA & ®U H Yol AT © ar Uy Al mweff, S
T & IRUTRIEY IRE A@iE I1 SHY s I | I uE I 7, B
IR WY A UGS GG b g 3R S9a! MYfad &I 99 d@ merfira
G SS9 O b RaTaRe §ara 981 8l ol § | U Afeer anefl @
TRAMERRI & ARG W B IR & Ugan] fAfbcd Iugaiar & oy ga: uRieqor
fpar g, &R Ffe g SwWigd gur fafafde wier @ ffeear R
AU YR PR R YUY Ul Wl © Al 98 SHd ol TRIEM W Y U
R e @ S Fao |

8  dfdsr R Fga @fdd &1 e U U il & W H QR WR ST Jiuferd
g1, Al 98 S &) W, ol o Fafia gfoRerr uqu) @1 g @& 9a T & <A
W AN 8, I 9« /S W« & 8haR B8R/ E0MT |

9. dfdqr R g afdd (Afeddl) @1 HHaRl AFEd 9T ATS & Fr—T
30W0TH0 / SHodiovmo ¥ o] F&l BIIT |

gAd ARIEHT YUH YR AR g uetdR & el & SuRefd # sad gdum

SfoctRaa aig A1 3R 99 Bl UH—31u+ 8weR AR U 2|
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arferal & SuRerfa #:
T ettt
(Waww) ...........
2ottt (U2 PR & EXIER)

(e TeTeR & BER)

[Authoritative English text of this Department Notification No. EDN-C-A(3)-2/2024, dated
10-10-2024 as required under clause(3) of Article 348 of Constitution of India].
ELEMENTARY EDUCATION DEPARTMENT

NOTIFICATION
Shimla-2, the 10th October, 2024

No. EDN-C-A(3)-2/2024.—In exercise of the powers conferred by proviso to Article 309
of the Constitution of India, the Governor, Himachal Pradesh, in consultation with the Himachal
Pradesh Public Service Commission, is pleased to make the following Recruitment and Promotion
Rules for the post of Special Educator(For Class-VI to Class-XII), Group-C (Non-Gazetted) in the
Department of Elementary Education, Himachal Pradesh, as per Annexure-‘A’ appended to this
notification, namely:—

1. Short title and Commencement: (1) These rules may be called the Himachal
Pradesh Elementary Education
Department, Special Educator(For Class-
VI to Class-XII), Group-C (Non-
Gazetted), Recruitment and Promotion
Rules, 2024.
(2) These rules shall come into force from the
date of publication in the Rajpatra(e-
Gazette), Himachal Pradesh.

By order,

Sd/-
(RAKESH KANWAR),
Secretary(Education).
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Annexure-“A”

RECRUITMENT AND PROMOTION RULES FOR THE POST OF SPECIAL EDUATOR
(FOR CLASS-VITO CLASS-XII), GROUP-C (NON-GAZATTED) IN THE
DEPARTMENT OF ELEMENTARY EDUCATION, HIMACHAL PRADESH

1. | Name of post: Special Educator ( For Class-VI to Class-XII)
2. | Number of Post(s): 107 (One hundred seven)

3. | Classification: Group-C

4. | Scale of Pay (Be | (i) Pay Band for regular incumbent(s):

given in expanded

notation):
“Level 10 of pay matrix attached with time scale of the

post, as per H.P. Civil Services(Revised Pay) Rules,
20227,

(i1) Pay Band for contractual incumbent(s):

“60% of the first cell of the applicable level of pay
matrix of the corresponding cadre, as per H.P. Civil
Services(Revised Pay) Rules, 2022”.

5. | Whether selection | Non-Selection
post or Non-
selection post:

6. | Age for direct | Between 18 to 45 years:
recruitment:
Provided that the upper age limit for direct recruits will not be
applicable to the candidates already in service of Government
including those who have been appointed on adhoc basis or on
contract basis:

Provided further that if a candidate appointed on adhoc basis or
on contract basis had become over-age on the date he/she
was appointed as such, he/she shall not be eligible for any
relaxation in the prescribed age limit by virtue of his/her
adhoc or contract appointment:

Provided further that the upper age limit is relaxable for
Scheduled Castes /Scheduled Tribe/Other Backward classes
and Other categories of persons to the extent permissible under
the general or special order(s) of the Himachal Pradesh
Government:

Provided further that the employees of all the Public Sector
Corporations and Autonomous Bodies who happened to be
Government Servants before absorption in Public Sector
Corporations/ Autonomous Bodies at the time of initial
constitution of such Corporations/Autonomous Bodies shall be
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allowed age concession in direct recruitment as admissible to
Government servants. This concession will not, however,
be admissible to such staff of the Public sector Corporations/
Autonomous Bodies who were / are subsequently appointed
by such Corporations/Autonomous Bodies and who are/were
finally absorbed in the service of such
Corporations/Autonomous Bodies after initial Constitution of
the Public Sector Corporations/ Autonomous Bodies.

Note.—Age limit for direct recruitment will be reckoned on the
first day of the year in which the Post(s) is/are
advertised for inviting applications or notified to the
Employment Exchanges or as the case may be.

Educational
Qualifications:

(a) ESSENTIAL QUALIFICATION:—
(i) Graduation in any stream from a recognized
University with atleast 50% marks.

(ii) Bachelor of Education Degree (Special Education)
from a Rehabilitation Council of India (RCI)
approved institution possess a valid RCI & CRR
number.

OR

B.Ed. with a recognized qualification
(Certificate/Diploma) from a Rehabilitation Council
of India (RCI) approved institution possess a valid
RCI & CRR number.

(iii) Six-month training of teaching in cross disability area
in inclusive education(**).

AND

(iv) Pass in Teacher Eligibility Test (TET) duly conducted
by H.P. Board of School Education Dharamshala,
District Kangra or any other Agency authorized by
the Government.

(**) If the proposed programme(cross disability/top up
courses being developed by RCI as on in service training is not
available same may be dropped from the qualification with a
condition that those recruited with D.Ed./B.ED. Special
Education have to compulsory undergo aforesaid training as
soon as same is conducted.

Note.—A candidate must have passed Matriculation and 10+2
from any School/Institution situated within Himachal
Pradesh:

Provided this condition shall not apply to Bonafide
Himachalis.
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(b) DESIRABLE QUALIFICATION(s):—
Knowledge of customs, manner and dialects of
Himachal Pradesh and suitability for appointment in the
peculiar conditions prevailing in the Pradesh.

8. | Whether age and | Age: Not Applicable
Educational
qualification Educational qualification(s): Not Applicable
prescribed for direct
recruits will apply
in the case of
promotees:
9. | Period of probation, | 1. Direct Recruitment:—
if any:

(a) Two years subject to such further extension for a
period not exceeding one year as may be ordered by
the competent authority in special circumstances and
reasons to be recorded in writing.

(b) No probation in case of appointment on contract
basis.

2. Promotion:—Not Applicable
10. | Method(s) of 100% by direct recruitment, on regular basis or by
recruitment recruitment on contract basis, as the case may be.
whether by direct
recruitment or by
promotion/
scondment/
transfer and
percentage of posts
to be filled in by
various methods:
11. | In  case of | Not Applicable
recruitment by
promotion/
Secondment/
transfer, grade(s)
from which
promotion/
Secondment/
transfer is to be
made:
12. | If a Departmental | (1) Departmental Promotion Committee:—
Promotion
committee exists. Not Applicable
What is its
Composition: (1i1))  Departmental Confirmation Committee:—

As may be constituted by Government from time to
time.

7203




7204 o193, fRATIS UQel, 23 STER, 2024 /01 HIfcid, 1946

13. | Circumstances As required under the law
under which the
Himachal Pradesh
Public Service
Commission
(H.P.P.S.C) is to be
consulted in
making
recruitment:

14. | Essential A candidate for appointment to any service or post must be a
requirement for a| citizen of India.
direct recruitment :

15. | Selection for | Selection for appointment to the post in case of direct
appointment to the | recruitment shall be made on the basis of merit of written
post by direct | examination and/ or practical test or skill test or physical test,
recruitment: the standard/syllabus etc. will be determined by the

Himachal Pradesh Public Service Commission/Himachal
Pradesh Rajya Chayan Aayog/ other recruiting agency/
authority, as the case may be.

15 - | Selection for | Notwithstanding anything contained in these rules, contract

A. | appointment to the | appointment to the post will be made subject to the terms and
post by contract | conditions given below:—
recruitment:

(I) CONCEPT:—

(a) Under this policy, the Special Educator(For Class-VI
to Class-XII) in the Department of Elementary
Education Himachal Pradesh will be engaged on
contract basis initially for one year; which may be
extendable on year to year basis:

Provided that for further extension/renewal of contract
period on year to year basis the concerned HOD shall
issue a certificate that the service and conduct of the
contract appointee is satisfactory during the year and
only then his/her period of contract is to be
renewed/extended.

POST FALLS WITHIN THE PURVIEW OF
HIMACHAL PRADESH RAJYA CHAYAN
AAYOG (HPRCA)/OTHER RECRUITING
AGENCY:—

(b)

The Director, FElementary Education, H.P. after
obtaining the approval of the Government to fill up the
vacant posts on contract basis will place the requisition
with the concerned recruiting agency i.e. Himachal
Pradesh Rajya Chayan Aayog/ other recruiting
Agency/authority, as the case may be.
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(¢) The selection will be made in accordance with the
eligibility condition prescribed in these rules.

(II) CONTRACTUAL EMOLUMENTS:-

The Special Educator(For Class-VI to Class-XII)
appointed on contract basis will be paid consolidated
fixed contractual amount @ 22,860/-PM(which shall be
60% of the first cell of the applicable level of the pay
Matrix of the corresponding cadre).

(III) APPOINING/DISCIPILANARY AUTHORITY:—

The Director, Elementary Education, Himachal
Pradesh  will be appointing and disciplinary
authority.

(IV) SELECTION PROCESS:—

(a) FOR POST(S) FALLING WITHIN THE
PURVIEW OF HPRCA/OTHER RECRUITING
AGENCY:

Selection for appointment to the post in the case
of Contract Appointment shall be made on the
basis of merit of written examination and/ or
practical test or skill test or physical test, the
standard/syllabus etc. will be determined by the
Himachal Pradesh Public Service
Commission/Himachal Pradesh Rajya Chayan
Aayog/ other recruiting agency/authority, as the
case may be.

(V) COMMITTEE FOR SELECTION OF
CONTRACTUAL APPOINMENTS:—

(a) FOR POST(S) FALLING WITHIN THE PURVIEW
OF HPRCA/OTHER RECRUITING AGENCY:—

As may be constituted by the concerned recruiting
agency i.e. Himachal Pradesh Rajya Chayan Aayog/
other recruiting agency, from time to time.

(VI) AGREEMENT:—

After selection of a candidate, he/she shall sign an
agreement as per Annexure-“B” appended to these
rules.

(VII) TERMS AND CONDITIONS:—
(a) The Special Educator(For Class-VI to Class-

XII) will be paid consolidated fixed contractual
amount @ Rs. 22,860/- PM (which shall be 60%
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(b)

(©

(d

of the first cell of the applicable level of the pay
Matrix of the corresponding cadre).

The service of the Contract Appointee will be
purely on temporary basis. The appointment is
liable to be terminated in case the
performance/conduct of the contract appointee is
not found satisfactory. In case the contract
appointee is not satisfied with the termination
orders issued by the Appointing Authority, he/she
may prefer an appeal before the Appellate
Authority who shall be higher in rank to the
Appointing Authority, within a period of 45 days,
from the date on which a copy of termination
orders is delivered to him/her.

Contract appointee will be entitled for one day
casual leave after putting one month’s service, 10
day’s medical leave and 5 days special leave, in a
calendar year. A female contract appointee with
less than two surviving children may be granted
maternity leave for 180 days. A female contract
appointee shall also be entitled for maternity
leave not exceeding 45 days (irrespective of the
number of surviving children) during the entire
service, in case of miscarriage including abortion,
on production of medical certificate issued by the
authorized Government Medical Officer. A
contract employee shall not be entitled for
medical re-imbursement and LTC etc. No leave
of any other kind except above is admissible to
the contract appointee.

Un-availed casual leave, medical leave and
special leave can be accumulated upto the
Calendar Year and will not be carried forward for
the next calendar year.

Unauthorized absence from the duty without the

approval of the controlling officer shall
automatically lead to the termination of the
contract. However, in exceptional cases where
the circumstances for un-authorized absence
from duty were beyond his/her control on
medical grounds, such period shall not be
excluded while considering his/her case for
regularization but the incumbent shall have to
intimate the controlling authority in this regard
well in time. However, contract appointee shall
not be entitled for contractual amount for the period
of absence from duty:
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Provided that he/she shall submit the certificate
of illness/fitness issued by the Medical Officer, as
per prevailing instructions of the Government.

(e) An official appointed on contract basis who has
completed three years tenure at one place of
posting will be eligible for transfer on need based
basis wherever required on administrative
grounds.

(f) Selected candidate will have to submit a
certificate of his/her fitness issued by a Medical
Board in the case of a Gazetted Government
servant and by Government Medical Officer in
the case of a Non-Gazetted Government servant.
In case of women candidates who are to be
appointed against posts carrying hazardous nature
of duties, and in case they have to complete a
period of training as a condition of service, such
woman candidate, who as a result of tests is
found to be pregnant of ‘twelve weeks’ standing
or more shall be declared temporarily unfit and
her appointment shall be held in abeyance until
the confinement is over. Such woman candidate
be re-examined for medical fitness six weeks
after the date of confinement, and if she is found
fit on production of medical fitness certificate
from the authority as specified above, she may be
appointed to the post kept reserved for her.

(g) Contract appointee will be entitled to TA/DA if
required to go on tour in connection with his/her
official duties at the same rate as applicable to
regular counterpart official at the minimum of pay
scale.

(h) Provisions of service rules like FR-SR, Leave
Rules, GPF Rules, Pension Rules and Conduct
Rules etc. as are applicable in case of regular
employees will not be applicable in case of
contract appointees. The Employees Group
Insurance Scheme as well as EPF/GPF will also
not be applicable to contract appointee(s).

16.

Reservation:

The appointment to the service shall be subject to orders
regarding reservation in the service for Scheduled
Castes/Scheduled  Tribes/Other Backward  Classes/Other
categories of persons issued by the Himachal Pradesh
Government from time to time.

17.

Departmental
Examination:

Not applicable
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18. | Power to Relax: Where the State Government is of the opinion that it is
necessary or expedient to do so, it may, by order for reasons
to be recorded in writing and in consultation with the
Himachal Pradesh Public Service Commission relax any of
the provision(s) of these Rules with respect to any class or
category of person(s) or post(s).

Annexure-B

Form of contract/ agreement to be executed between the Special Educator( for Class-VI to
Class-XII)(Name of the post) and the Government of Himachal Pradesh through Director of
Elementary Education. (Designation of the Appointing Authority).

This agreement is made on this day of in the year

between Sh./Smt. s/o Shri , r/o
Contract appointee (hereinafter called the
FRIST PARTY), AND The Governor of Himachal Pradesh through Director of Elementary
Education (Designation of the Appointing Authority)/Head of the Institution i.e
Principal/Headmaster ( hereinafter the SECOND PARTY). Whereas , the SECOND PARTY has
engaged the aforesaid FIRST PARTY and the FIRST PARTY has agreed to serve as a Trained
Graduate Teacher (Name of the post) on contract basis on the following terms & conditions:—

1. That the FIRST PARTY shall remain in the service of the SECOND PARTY as a Special
Educator(for Class-VI to Class-XII) ( Name of the post) for a period of 1 year commencing
on day of and ending on the day of . It is specifically
mentioned and agreed upon by both the parties that the contract of the FIRST PARTY with
SECOND PARTY shall ipso-facto stand terminated on the last working day i.e. on

And information/ notice shall not be necessary:

Provided that for extension/renewal of contract period on year to year basis the Head of
the Institution shall issue a certificate that the service and conduct of the contract
appointee was satisfactory during the year and only then his/her period of contract is to
be renewed/extended.

2. The contractual amount of the FIRST PARTY will be Rs. 22,860/- per month (which shall
be 60% of the first cell of the applicable level of pay matrix of the corresponding cadre) .

3. The service of FIRST PARTY will be purely on temporary basis. The appointment is
liable to be terminated in case the performance/conduct of the contract appointee is not
found satisfactory. In case the contract appointee is not satisfied with the termination
orders issued by the Appointing Authority, he/she may prefer an appeal before the
appellate Authority who shall be higher in rank to the Appointing Authority, within a
period of 45 days, from the date on which a copy of termination orders is delivered to
him/her.

4. Contract appointee will be entitled for one day casual leave after putting one month’s
service, 10 day’s medical leave and 5 days special leave, in a calendar year. A female
contract appointee with less than two surviving children may be granted maternity
leave for 180 days. A female contract appointee shall also be entitled for maternity
leave not exceeding 45 day’ (irrespective of the number of surviving children) during
the entire service, in case of miscarriage including abortion, on production of medical
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certificate issued by the authorized Government Medical Officer. A contract employee
shall not be entitled for medical re-imbursement and LTC etc. No leave of any other
kind except above is admissible to the contract appointee. Un-availed casual leave,
medical leave and special leave can be accumulated upto the calendar year and will not
be carried forward for the next calendar year.

5. Unauthorized absence from the duty without the approval of the controlling officer
shall automatically lead to the termination of the contract. However, in exceptional
cases where the circumstances for un-authorized absence from duty were beyond
his/her control on medical grounds, such period shall not be excluded while
considering his/her case for regularization but the incumbent shall have to intimate the
controlling authority in this regard well in time. Provided that he/she shall submit the
certificate of illness/fitness issued by the Medical Officer, as per prevailing instructions
of the Government. However, contract appointee shall not be entitled for contractual
amount for the period of absence from duty.

6. An official appointed on contract basis who has completed three years tenure at one place of
posting will be eligible for transfer on need basis wherever required on administrative
grounds.

7. Selected candidate will have to submit a certificate of his/her fitness issued by a Medical
Board in the case of a Gazetted Government servant and by Government Medical
Officer in the case of a Non-Gazetted Government servant. In case of women
candidates who are to be appointed against posts carrying hazardous nature of duties,
and in case they have to complete a period of training as a condition of service, such
woman candidate, who as a result of tests is found to be pregnant of twelve weeks’
standing or more shall be declared temporarily unfit and her appointment shall be held
in abeyance until the confinement is over. Such woman candidate be re-examined for
medical fitness six weeks after the date of confinement, and if she is found fit on
production of medical fitness certificate from the authority as specified above, she may
be appointed to the post kept reserved for her.

8. Contract appointee will be entitled to TA/DA, if required, to go on tour in connection with
his/ her official duties at the same rate as applicable to regular counter-part official.

9. The Employees Group Insurance Scheme as well as EPF/GPF will not be applicable to
contractual appointee(s).

IN WITNESS the FIRST PARTY AND SECOND PARTY have herein to set their hands
the day, month and year first, above written.

IN THE PRESENCE OF WITNESS:

1.

(Name and full Address)
(Signature of the FIRST PARTY)
2.

(Name and full Address)
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IN THE PRESENCE OF WITNESS:
1.

(Name and full Address)
(Signature of the Second PARTY)
2.

(Name and full Address)

JAL SHAKTI VIBHAG
NOTIFICATION

Shimla-171002, the 21st October, 2024
No. JSV-B(A)4-1/2023.—The Governor of Himachal Pradesh is pleased to constitute a
Expert Group for providing inputs in finalizing the Legislation for water levy on domestic and non-
domestic usage of water assigned to department of Jal Shakti Vibhag, which shall send latest
updated status on the water levy by the end of October, 2024 as under:—

1. Additional Chief Secretary (Jal Shakti) ..Chairman

2. Sh. Amitabh Avasthi. Chairperson ..Member Secretary
H.P. State Water Commission.

3. Secretary (MPP&Power) ..Member

4. L.R.-cum-Secretary (Law) ..Member

5. Addl. Advocate General, Himachal Pradesh ..Member
at New Delhi.

6. Engineer-in-Chief, JSV ..Member

* The Expert Group may nominate any Member or Expert in the Group as per requirement.

2. TERMS OF REFERENCE:

1. The Group will finalize the Consultancy Agency at New Delhi who is already
doing legislation drafting for the Govt. of India or some other States.

2. Consultation meetings of the Group will be convened as and when required by
the Consultancy Agency. 1st meeting would be convened with this agency on
23-10-2024.
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3. The Group shall apprise the outcome of the 1st meeting to the Hon’ble Chief Minister,
Himachal Pradesh on 24-10-2024 (5.00 P.M.) at New Delhi.

4. This has been uploaded on e-Gazette of the Himachal Pradesh Government.

By order,
Sd/-
Addl. Chief Secretary (Jal Shakti).

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 23rd August, 2024
No. HHC/GAZ/14-396/2019.—Hon'ble the Chief Justice has been pleased to grant 05 days
earned leave w.e.f. 20-08-2024 to 24-08-2024 with permission to prefix 18-08-2024 & 19-08-2024
being Sunday & Gazetted holiday and suffix 25-08-2024 & 26-08-2024 being Sunday & Gazetted
holiday in favour of Sh. Sumit Thakur, Civil Judge-cum-JMFC, Tissa, District Chamba, H.P.

Certified that Sh. Sumit Thakur is likely to join the same post and at the same station from
where he proceeds on leave, after expiry of the above period of leave.

Also certified that Sh. Sumit Thakur would have continued to hold the post of Civil Judge-
cum-JMFC, Tissa, District Chamba, H.P., but for his proceeding on leave for the above period.

By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 27th August, 2024
No. HHC/GAZ/14-380/2017.—Hon'ble the Chief Justice has been pleased to grant 08 days
earned leave w.e.f. 27-08-2024 to 03-09-2024 with permission to prefix Sunday & Gazetted holiday

falling on 25-08-2024 & 26-08-2024 in favour of Ms. Vatsala Chaudhary, Civil Judge-cum-
JMFC (II), Hamirpur, H.P.

Certified that Ms. Vatsala Chaudhary is likely to join the same post and at the same station
from where she proceeds on leave, after expiry of the above period of leave.
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Also certified that Ms. Vatsala Chaudhary would have continued to hold the post of Civil
Judge-cum-JMFC (II), Hamirpur, H.P., but for her proceeding on leave for the above period.

By order,

Sd/-

Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 27th August, 2024

No. HHC/GAZ/14-361/2015.—Hon'ble the Chief Justice has been pleased to grant ex-post
facto sanction of 13 days' commuted leave w.e.f. 03-06-2024 to 15-06-2024 with permission to
affix Sundays fell on 02-06-2024 and 16-06-2024, respectively in favour of Ms. Sonal Sharma,
Civil Judge-cum-JMFC-1, Solan, H.P.

Certified that Ms. Sonal Sharma has joined the same post and at the same station from
where she proceeded on leave, after expiry of the above period of leave.

Also certified that Ms. Sonal Sharma would have continued to hold the post of Civil Judge-
cum-JMFC-I, Solan, H.P., but for her proceeding on leave for the above period.
By order,

Sd/-

Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 27th August, 2024
No. HHC/GAZ/14-239/99-1.—Hon'ble the Chief Justice has been pleased to grant 03 days
earned leave w.e.f. 27-08-2024 to 29-08-2024 with permission to prefix 25-08-2024 & 26-08-2024
being Sunday & Gazetted holiday in favour of Sh. Jaswant Singh, District & Sessions Judge,
Chamba, H.P.

Certified that Sh. Jaswant Singh is likely to join the same post and at the same station from
where he proceeds on leave, after expiry of the above period of leave.

Also certified that Sh. Jaswant Singh would have continued to hold the post of District and
Sessions Judge, Chamba, but for his proceeding on leave for the above period.

By order,

Sd/-

Registrar General.
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HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001

NOTIFICATION
Shimla, the 28th August, 2024

No. HHC/GAZ/14-268/2003.—Hon'ble the Chief Justice has been pleased to order the
cancellation of 03 days un-availed earned leave w.e.f 16-06-2024 to 18-06-2024, already
sanctioned vide this Registry Notification No. HHC/GAZ/14-268/2003-16533-40, dated

06-06-2024, in favour of Sh. Arvind Kumar, Additional District and Sessions Judge (I), Mandi,
H.P.

By order,

Sd/-

Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 27th August, 2024
No. HHC/GAZ/14-291/2006- I.—Hon'ble the Chief Justice has been pleased to grant ex-
post facto sanction of 03 days' commuted leave w.e.f. 25-06-2024 to 27-06-2024 in favour of
Sh. Subhash Chander Bhaseen, Sr. Civil Judge-cum-CJIM, Kullu, H.P.

Certified that Sh. Subhash Chander Bhaseen had joined the same post and at the same
station from where he proceeded on leave, after expiry of the above period of leave.

Also certified that Sh. Subhash Chander Bhaseen would have continued to hold the post of
Sr. Civil Judge-cum-CIM, Kullu, H.P., but for his proceeding on leave for the above period.

By order,

Sd/-

Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 29th August, 2024
No. HHC/Estt.3(506)/2000-1.—10 days earned leave on and w.ef 04-09-2024 to

13-09-2024 with permission to suffix second Saturday and Sunday falling on 14th &

15th September, 2024 is hereby sanctioned in favour of Shri Subhash Chauhan, Additional
Registrar of this Registry.
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Certified that Shri Subhash Chauhan is likely to join the same post and at the same station
from where he had proceeds on leave after the expiry of the above leave period.

Certified that Shri Subhash Chauhan would have continued to officiate the same post of
Additional Registrar but for his proceeding on leave.

By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 29th August, 2024
No. HHC/Estt.3(468)/96-1.—09 days earned leave on and w.e.f. 05-09-2024 to 13-09-2024

with permission to suffix second Saturday and Sunday falling on 14th & 15th September, 2024 is
hereby sanctioned in favour of Shri Moor Chand, Assistant Registrar of this Registry.

Certified that Shri Moor Chand is likely to join the same post and at the same station from
where he proceeds on leave after the expiry of the above leave period.

Certified that Shri Moor Chand would have continued to officiate the same post of Assistant
Registrar but for his proceeding on leave.
By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 30th August, 2024
No. HHC/ Estt.3(605)/2007.—05 days commuted leave w.e.f. 02-07-2024 to 06-07-2024
with permission to suffix Sunday on 07-07-2024 is hereby sanctioned, ex-post-facto, in favour of

Smt. Monika Sood, Secretary of this Registry.

Certified that Smt. Monika Sood has joined the same post and at the same station from
where she had proceeded on leave after the expiry of the above leave period.
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Also certified that Smt. Monika Sood would have continued to officiate the same post of
Secretary but for her proceeding on leave.

By order,

Sd/-

Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 30th August, 2024

No. HHC/Estt.3(507)/2000-1.—12 days earned leave on and w.ef 02-09-2024 to
13-09-2024 with permission to prefix Sunday falling on 01-09-2024 and suffix second Saturday
and Sunday falling on 14th & 15th September, 2024 is hereby sanctioned in favour of Shri Hemant
Sharma, Deputy Registrar of this Registry.

Certified that Shri Hemant Sharma is likely to join the same post and at the same station
from where he proceeds on leave after the expiry of the above leave period.

Certified that Shri Hemant Sharma would have continued to officiate the same post of

Deputy Registrar but for his proceeding on leave.
By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 30th August, 2024

No. HHC/Estt.3(762)/2010.—03 days commuted leave w.e.f. 29-07-2024 to 31-07-2024 is
hereby sanctioned, ex-post-facto, in favour of Smt. Priti Sharma, Secretary of this Registry.

Certified that Smt. Priti Sharma has joined the same post and at the same station from where
she had proceeded on leave after the expiry of the above leave period.

Also certified that Smt. Priti Sharma would have continued to officiate the same post of
Secretary but for her proceeding on leave.

By order,

Sd/-

Registrar General.
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HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001

NOTIFICATION
Shimla, the 30th August, 2024

No. HHC/Estt.3(553)/2004-1.—03 days commuted leave w.e.f. 27-06-2024 to 29-06-2024
with permission to suffix Sunday on 30-06-2024 is hereby sanctioned, ex-post-facto, in favour of
Shri Karan Singh Kanwar, Court Master of this Registry.

Certified that Shri Karan Singh Kanwar has joined the same post and at the same station
from where he had proceeded on leave after the expiry of the above leave period.

Certified that Shri Karan Singh Kanwar would have continued to officiate the same post of
Court Master but for his proceeding on leave.
By order,

Sd/-

Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 29th August, 2024

No. HHC/GAZ/14-372/2016.—Hon'ble the Chief Justice has been pleased to grant 05 days
earned leave w.e.f. 20-08-2024 to 24-08-2024 with permission to prefix 18-08-2024 & 19-08-2024
being Sunday and Gazetted holiday and suffix 25-08-2024 & 26-08-2024 being Sunday and
Gazetted holiday in favour of Ms. Rosy Dahiya, Civil Judge-cum-JMFC, Jhandutta, District
Bilaspur, H.P.

Certified that Ms. Rosy Dabhiya is likely to join the same post and at the same station from
where she proceeds on leave, after expiry of the above period of leave.

Also certified that Ms. Rosy Dahiya would have continued to hold the post of Civil Judge-
cum-JMFC, Jhandutta, District Bilaspur H.P., but for her proceeding on leave for the above period.

By order,

Sd/-
Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001
NOTIFICATION
Shimla, the 16th October, 2024

No. HHC/Rules/Distt.Judiciary/2022.—In exercise of the powers conferred under Article
227 of Constitution of India read with Section 4 of the Himachal Pradesh Subordinate Court's
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Employees (Pay, Allowances and other condition of Service) Act, 2005 and Section 18 of the
Himachal Pradesh Courts Act, 1976 and all other powers enabling thereto, the High Court of
Himachal Pradesh with prior approval of the State Government, is pleased to make the following
amendment(s) in “The Himachal Pradesh District Judiciary Staff (Recruitment, Promotion,
Control, Conduct, Discipline and other Conditions of Service) Rules, 2022”:—

and substituted as under:—

Brief description | No. of Particulars of the Rule
of the heading | the Rule

Short Title: 1. |These Rules shall be called “The Himachal Pradesh District
Judiciary Staff (Recruitment, Promotion, Control, Conduct,
Discipline and other Conditions of Service) 2" Amendment
Rules, 2024.”

Commencement: 2.  |These Rules shall come into force from the date of publication in
the official Gazette (e-Gazette) of Himachal Pradesh.

Amendment: 3 (a) |(1) In Schedule-I, Part-A, existing Serial No. 2 shall stand deleted

SI. | Nomenclature | Classifi- Pay Revised | No. of
No. | of the post(s) | cation of |Scale (on| Pay Posts
the Post and Scale +
w.e.f. 1- | Grade
4-2003) Pay
w.e.f. 1-
1-2006
2. |Senior Class-II  |Rs. 7000- - 61
Sheristedar (in |(Non 10980
the Courts of |Gazetted)
Senior Civil
Judge)
3. |Sheristedar (in |Class-II |Rs. 6400- - 61
the Courts of |(Non 10640
Civil Judge) |Gazetted)

(2) In Schedule-I, Part-A, existing Serial No. 3 and 4 shall stand
deleted and substituted as under:—

SI.LNo. |Nomenc- | Classific Pay Revised | No. of
lature of | ation of |Scale (on| Pay Posts
the post | the Post and Scale +
(s) w.e.f. 1- | Grade
4-2003) Pay
w.e.f. 1-
1-2006
4. Reader |Class-II |Rs. 7000- - 41
Grade -1 |(Non 10980
(tothe |Gazetted)
Court of
District
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Judge/Ad
ditional
District
Judge)

5. Reader |Class-II |Rs. 6400- - 32
Grade-II |(Non 10640
(to the Gazetted)
Court of
Senior
Civil
Judge)

6. Reader |Class-III |Rs. 5800-
Grade-II1 9200

(to the
Court of
Civil

60

Judge)

(3) Existing Serial Nos. 5 to 13 in Schedule-I, Part-A shall be
renumbered as Serial No. 7 to 15.

3 (b)

(1) In Serial No. 1 ‘Chief Adminsitrative Officer’ of Part-A,
Schedule-II, Clause(1) of Column-4 shall be substituted as
under:—

“By way of promotion by selection from amongst first
six eligible officials in the cadre of Senior Sheristedars
and Reader Grade-I working in the concerned Civil and
Sessions Division as prescribed in Part-1 of Schedule-
L.

(2) In Schedule-II, Part-A, Serial No. 2 and 3 shall stand deleted
and substituted as under:—

SI. | Nomenclature | Appointing | Qualification, feeder
No. of post(s) Authority cadre and mode of
appointment/ promotion

2. |Senior District Senior Sheristedar (in
Sheristedar Judge the Court of District
Judge (Forests), CBI
Court, Family Courts
and Additional District
Judges Court) wherever
post is sanctioned

By placement from

amongst  senior  most
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Senior Sheristedar
working in the Division.

Sr. Sheristedar (in the
Court of Senior Civil
Judge) By promotion
from amongst the
Sheristedars of the Courts
of Civil Judges and Reader
Grade-II  working in
Division having minimum
education qualification of
10+2  and  qualifying
service of 2 years in the
feeder category, in terms

of option.
3. | Sheristedar District By  promotion from
Judge amongst the Senior
Assistants/ equivalent

posts in same  pay
level/matrix working in
the  Division  having
minimum eduaction
qualification of 10+2 and
service of 2 years in feeder
posts, in terms of option.

4. |Reader Grade-I |District By  promotion  from
Judge amongst Reader Grade-II,
Sheristedars of the Courts
of Civil Judges having
minimum education
qualification of 10+2 and
service of 2 years in feeder
posts, in terms of option.

5. |Reader Grade-II |District By way of promotion from
Judge amongst the  Reader
Grade-III, Senior

Assistants and equivalent
posts working in the
Division having minimum
education qualification of
10+2 and service of 2
years in feeder posts, in
terms of option.

6. |Reader Grade- |District By way of placement from
I Judge amongst Senior Assistants
and officials working on
equivalent posts in the
same pay matrix in the
Division.
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(3) The existing Serial No. 4 to 13 in Schedule-II, Part-A shall be
renumbered as Serial No. 7 to 16.

By order,

High Court of Himachal Pradesh.
Sd/-

Registrar General.

HIGH COURT OF HIMACHAL PRADESH, SHIMLA- 171 001

NOTIFICATION

Shimla, the 25th July, 2024

No.HHC/Rules/Distt.Judiciary/2022.—In exercise of the powers conferred under Article
227 of Constitution of India read with Section 4 of the Himachal Pradesh Subordinate Court's
Employees (Pay, Allowances and other condition of Service) Act, 2005 and Section 18 of the
Himachal Pradesh Courts Act, 1976 and all other powers enabling thereto, the High Court of
Himachal Pradesh with prior approval of the State Government, is pleased to make the following
amendment(s) in “The Himachal Pradesh District Judiciary Staff (Recruitment, Promotion,
Control, Conduct, Discipline and other Conditions of Service) Rules, 2022”:—

Brief description of the heading | No. of the Particulars of the Rule
Rule

Short Title: 1. These Rules shall be called “The Himachal
Pradesh District Judiciary Staff
(Recruitment, Promotion, Control, Conduct,
Discipline and other Conditions of Service)
First Amendment Rules, 2023.

Commencement: 2. These Rules shall come into force on the date
of publication.

Amendment(s): 3. 1. The existing Explanation No. 4 in Part-

I1, Rule 4 “Establishment” of “The Himachal
Pradesh District Judiciary Staff (Recruitment,
Promotion, Control, Conduct, Discipline and
other Conditions of Service) Rules, 2022 shall
stand deleted.

2. The existing Sub Rule (f) in Part-II,
Rule-13  “Probation” of “The Himachal
Pradesh District Judiciary Staff (Recruitment,
Promotion, Control, Conduct, Discipline and
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other Conditions of Service) Rules, 2022 shall
stand deleted.

By order,
High Court of Himachal Pradesh.
Sd/-

Registrar General.
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T =, fRame uewn

et s : /agdd /SR /2024 ARG U : 20—09—2024
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T |

ERIE
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CRik|
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In the Court of Sh. Chand Ram Kashyap, Executive Magistrate-cum-Naib Tehsildar,
Shimla (Rural), District Shimla (H. P.)

Smt. Kalavati d/o Late Sh. Daultiya, r/o Village Seon, Post Office Durgapur, Tehsil Shimla
(Rural), Distt. Shimla (H.P.).

Versus
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General Public .. Respondent.

Whereas, Smt. Kalavati d/o Late Sh. Daultiya, r/o Village Seon, Post Office Durgapur,
Tehsil Shimla (Rural), Distt. Shimla (H.P.) has filed an application alongwith affidavit in the court
of undersigned under section 13(3) of the Birth & Death Registration Act, 1969 to enter the date of
birth of herself namely Smt. Kalavati d/o Late Sh. Daultiya, r/o Village Seon, Post Office
Durgapur, Tehsil Shimla (Rural), Distt. Shimla (H.P.) in the records of Secretary-cum-Registrar,
Birth and Death, Gram Panchayat Baldeyan, Tehsil Shimla (Rural) (H.P.):—

SL Name of the family member Relation Date of Birth
No.
L. Kalavati Self 10-02-1964

Hence, this proclamation is issued to the general public if they have any objection/claim
regarding date of birth of above named in the records of Secretary-cum-Registrar Gram Panchayat
Baldeyan, Tehsil Shimla (Rural), Distt. Shimla may file their claims/objections on or before one
month of publication of this notice in Govt. Gazette in this court, failing which necessary orders
will be passed.

Issued today on 22-10-2024 under my signature and seal of the court.

Seal. Sd/-
Executive Magistrate-cum-Naib Tehsildar,
Shimla(R), District Shimla (H.P.).
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CHANGE OF NAME

I, Komal Kumari w/o Sh. Sanjiv Kumar, r/o Village Jarer, P.O. Tour Khola, Teh. Sandhole,
Distt. Mandi (H.P.) declare that I have changed my minor son's name from Ansukumar to Ansh
Kumar for all purposes in future. Please note.

KOMAL KUMARI

w/o Sh. Sanjiv Kumar,

r/o Village Jarer, P.O. Tour Khola,
Teh. Sandhole, Distt. Mandi (H.P.).

CHANGE OF NAME

I, Aparna w/o Mr. Jayant Pathak, r/o Pathak Niwas, M.L.S.M. College Road, Chatrokhari,
Sundernagar, Distt. Mandi (H.P.) have changed my name to Aparna Pathak.

APARNA

w/o Mr. Jayant Pathak,

r/o Pathak Niwas, M.L.S.M. College Road,
Chatrokhari, Sundernagar, Distt. Mandi (H.P.).

CHANGE OF NAME

I, Pooja Kumari d/o Sh. Sukh Dev Kaushal and w/o Mr. Rajinder Kumar, Village Fagog,
P.O. Baloh, Tehsil Jhandutta, Distt. Bilaspur (H.P.) declare that in my father's army service records
and other documents my father's name is Sukh Dev Kaushal while in the educational certificates
my father's name is recorded as Sukh Dev. The name Sukhdev Kaushal and Sukh Dev should be
considered the same. Please note.

POOJA KUMARI

d/o Sh. Sukh Dev Kaushal and w/o Mr. Rajinder Kumar,
Village Fagog, P.O. Baloh,

Tehsil Jhandutta, Distt. Bilaspur (H.P.).
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CHANGE OF NAME

I, Rajneesh Kumar Sharma s/o Madan Lal, r/o Village Kasba Kohasan, P.O. Bara, Tehsil
Dehra, Distt. Kangra (H.P.) declare that in school certificate (10™ class) of my son (Anikshay

Upmanyu), my name is wrongly entered as Rajneesh Sharma instead of Rajneesh Kumar Sharma.
Concerned please note.

RAJNEESH KUMAR SHARMA

s/o Madan Lal,

r/o Village Kasba Kohasan, P.O. Bara,
Tehsil Dehra, Distt. Kangra (H.P.).

CHANGE OF NAME

I, Prithi Pal Sharma s/o Late Sh. Luder Ram Sharma, r/o Vill. Barkari, P.O. Rajot, Sub-
Tehsil Panchrukhi, Distt. Kangra (H.P.) declare that in Bank of Baroda, my pension order No.

77247 (EC Number 35623) my name is wrongly entered as Prithi Paul instead of my correct name
Prithi Pal Sharma. Concerned Note.

PRITHI PAL SHARMA

s/o Late Sh. Luder Ram Sharma,

r/o Vill. Barkari, P.O. Rajot,

Sub-Tehsil Panchrukhi, Distt. Kangra (H.P.).

CHANGE OF NAME

Fuli Ram s/o Loharu Ram, VPO Padhar, Tehsil Padhar, Distt Mandi (H.P.) my minor

daughter name Shalini Thakur wrongly entered in Adhaar No. 3268 0322 4798. Correct name is
Ishani Thakur. Note please.

FULI RAM

s/o Loharu Ram,

VPO Padhar, Tehsil Padhar,
Distt Mandi (H.P.).
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CHANGE OF NAME

I, Vinod Kumar, r/o Vill. Baghni, P.O. Sidhbari, Teh. Dharamshala, Distt. Kangra (H.P.)
declare that my correct name is Vinod Kumar instead of Vinod & my wife's name is Vandna Devi
instead of Vandna in my daughter's Mahi Kapoor's school record.

VINOD KUMAR,
r/o Vill. Baghni, P.O. Sidhbari,
Teh. Dharamshala, Distt. Kangra (H.P.).
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